




























































My Lord,

                       There will be a Full Court Reference presided over by Your Ladyship 
on Friday, 2 September 2016 at 11.00 a.m. in Central Court Room No.46, Second 
floor, High Court Main Building, to the Late Shri C. J. Sawant, a Senior Member 
of AAWI, Senior Advocate and Former Advocate General of State of Maharashtra, 
who expired on 5 August 2016.

             All Courts will, therefore, be in session, after the said Reference is over.

             Respectfully submitted.

29.08.2016.                                                                               Registrar (O.S.)
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